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MAIN CASES:- 01 .02.2019 28 02 2019

CIVIL SIDE:-
1 CIVIL FIRST APPEAL 10122 0 0 87 87 0 0 11 11 10198
2 CIVIL SECOND APPEAL 4782 C 67 67 0 0 13 13 4836
3 EXECUTION FIRST APPEAL tal 0 0 3 3 0 0 0 0 7A

EXECUTION SECOND APPEAL 14 0 0 1 1 0 0 0 0 15

5 CIVIL MISC APPEAL 26639 0 64 515 579 0 16 85 101 27117
6 CIVIL REVISION 482 0 0 84 84 0 0 17 17 549
7 CIVIL REVIEW 762 0 12 r6 tJ g 16

8 INCOME TAX REFE RENCE 0 0 L.,] !'l 0

I OTHER TAX REFERENCE tto 0 12 0 12 0 2 0 2 188

0 0 0 0 0 0 0 0 0 010 IAX CASES

62 0 0 0 C 0 2 2 6C11 CUSTOIV APPEAL

0 12 0 2 0 2 20412 INCOME TAX APPEAL 190 0 12

0 0 0 0 013 WEALTH TAX APPEAL 0 0 0 0

0 2 2 73714 SALES TAX REVISON 719 0 0 2A 2A 0

15 TESTAI\,1ENTARY CASES 0 0 0 0 0 0 0 0 0

25 0 0 0 0 0 10 10 15r6 COMPANY PETITION

0 0 1 117 COMPANY EXECUTION PETITION 2 0 0 0

0 0 0 0 1318 COMPANY APPEAL B 0 0 5 5

0 0 2 2 136T9 COMPANY APPLICATION 128 0 0 10 10

0 0 C 420 COMPANY SUIT 3 0 0 1 1 0

0 0 U 7121 COMPANY LIQU DN CASES 46 0 0 25 25 0

0 0 0 C22 ELECTION PETITION 7 0 0 0 0

2 0 2 4323 SPECIAL APPEAL (CIVIL) 36 0 I 0 I 0

55 c 55 152624 SPECIAL APPEAL (WRiTS) 1413 0 168 0 168 0

23 27 284927 40 0 29 107 136 0 4CIVIL CONTEI,4PT

984 1009 74435CIVIL WRITS 69 559 0 104 1781 1885 0 25
0 0RECRII\4LNATLON PET T]ON 0 0 0 0 0 0 0 0

0656 0 0 5 028 CROSS OBJECTION

0 0 i.rCIVIT REFERENCE 0 0 0 0 0 0 0

2727 3137 0 117 1155 1272 120505TOTAL (A) 1 18640 0 410

CRIMINAL SIDE:-
0 0 0 0 0 :1 IMURDER REFERENCE 5 0 0 0

76 86 21291I I tOJ 0 29 167 196 0 122 CRIi,IINAL APPEAL
457762 c j 213 213 0 U3 CRIMINAL REVISION

0 663 bbJ
7930
921491 91 0 0 682 682CRIIV]INAL IVlISC PETITION

(uis 482 cR P.C.)
0 0 967 967334 0 C 1023 10235 CR MINAL MISC BALL

(u/s 438 & 439 CR.P C )

0 0 0 0 1317 0 0 1 16 CRIIMINAL CONTEI.4PT

0 0 0 00 0 C 0 07 CRIIMINAL REFERENCE
21 0 21 Z)2o 0 26 0 26 0I HABEAS CORPUS

6 12 958919 0 7 44 51 0 69 CRIMINAL LEAVE TO APPEAL

0 28 14 42 98 /962 0 38 29 67'10 CRIMINAL WRITS

2259 0 67 1771 1838 4081440393 0 100 2159(B)TOTAL
5396 0 184 2926 3110 1 61 319159033 0 510 4886(A+B)TOTAL

CASES:-
OTHER ORIGINAL JURIS D ICTIO N

22 22111 0 0 3 UARBITRATION APPLICATION
00 0 0 02 LEAVE IO APPEAL TO S,C 2

T t!30 30 20128 0 ,J3 CIVIL IRANS APPLICAIION
544 CRIMINAL TRANSFER

0 0 42 420 0 42 42TOTAL (c)
1 61 6'144928 0 184 2968159328 0 510(A+B+C)GRAND TOTAL
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IN THE HIGH COURT OF JUDICATURE FOR RAJASTHAN AT JAIPUR BENCH JAIPUR
CATLGORY-WISE MQNIEIYII]AJEMENI OF QASES FOR IHE MONIH 9L EEB8U48Y.2!]9

Note: Ten cases of Company Petition has been transferred rn Liquidatron Cases
SONI 3/121201915:14
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